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of courses, the State Government in-
formed the Central Government about 
the strike. A representation in this 
r"'"PI'Ct was also received from the 
students. 

The matter was examined ill detail 
an" the two years diploma has since 
been remgnised by the Central Gov-
ernment at par with normal three 
years ciiploma in engineering for the 
purpo!ies of employment in the ap-
propriate field. 

Kerosone 011 Supplies to West 
Bearal 

tOI2. SbI'I IndraJlt Gupta: Will the 
Minister of petroleum aad Chemlr.als 
be pleased to state: 

(a) the quantity 'Of kerosene oil 
supplies asked for from the centre by 
the West Bengal Government each of 
the months from January to April, 
1966; 

(b) the quantity actually supplied 
each month; and 

(c) wnether' any estimate has been 
made of West Bengal's requirements 
for the remaining months of the 
year, and any firm commitments 
thereon? 

The Minister of Petroleum aad Che-
micals (Shrl AI.I'BSIUI): (a) The State 
Government asked for a monthly 
quota of 36,000 K. L. for West Ben-
gal from March. 1966 onwards. Prior 
to this month, there was no regula-
tion on the movement of Kerosene 
to various States. 

(b) The supplies made ea<% mOllth 
are: 

. January 1966. 

Fe~~uary 1966. 
Mar"" 1966. 

23,356 K.L. 
18,057 K.L. 
27,697 K."'. 

(c) The'o/et>t Bengal quota for 
Apnl 1966 'has been increased !rom 
20.500. tonnes (26.300 K. L.) to 23,000 
tonnes' : (29.500 K. L.l. The increased 
quota ic; C'onsid(>red .adequate to ~lcet 
the requirements of' tpe State. 

I.T.I. Ltd., BanralOl'll 

4063. Shri Lin,a Reddy: Will the' 
Minister of Communlcatloa. be ple .... -
cd to state: 

(a) the capital inv""ted by the 
Central and state Governments in the 
fndian Telephone Industries Ltd .• 
Bangalore; and 

(b) the dividend paid on tne c"pi-
tal invested by the Government of 
Mysorc'! 

The MIDister of State IB the depart-
meats for Parliamentary Affairs and. 
Communications (Shrl Japnatha 
Rae): (a) The authorised share capi-
tal of the Indian Telephone Industries 
Ltd.. Bangalore. is R.<. 5 crores. Th" 
capital invested by the Centra I Go ... -
er.nment in ttle Company is Rs 
3.58.74,500. and the capital invested 
by the Government of Mysore is Rs 
31,25,000. No other State Govern-
ment is a ,shareholder of the Com-
JNU17. 

(b) The dividend paid by the 
Indian Telephone Industries Ltd. lor 
the year 1964-65 to the Government 
of Mysore at 5 per cent on the shares 
held by lbe State Government amoun-
ted to Rs. 1,56,250. 

InlUtration of Ml_ iato AlIsam 

4064. Shrt LUadhar Koteki: 
Shrl P. C. Borooah: 
Shri N, K. LuIlar: 
Shri Madllu Limaye: 
S.Ilri YII5bpaI SID.cIa: 
Shri KIDdar LaI: 
Shri Vishwa Nath Pandey: 
Shri D. C. Sharma: 

Will the Minister of Home Mairs' 
be pleased to state: 

(8) whether Pakistan has lodged " 
protest again~t tne all£lgt>d influx of 
Mizo refugees from Assam into E,,~t 

Pakistan; 

(b) if so. Government's reaction 
thereto; and 

(c) whether it is n fact that Mi:<os 
who tlad crossed into East Pakistan 
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are trying to infiltrate into Assam in ever contribution the Y.M.C.A. wiI! 
the ItUise of refugees? make available. 

Tbe Minister of State in the Minl.-
try 01 Bome Atl'alr.s aDd Mbdster of 
Defence S applies iD the Ministry 01 
Def .. "" (Shri Bathl): (a) and (b). 
Th" Governent of Pakistan have 
inter aha protested that the action 
taken by Ihe Government of India to 
put down the disturbances in Mizo 
area has led to the movement of 
"refugees"' into Pakistan. The Gov-
ernment of Pakist.an have been, in-
formed that some bands of Mizo re-
bles who have been permitted by that 
Government 10 cross into East Pam-
tan cannot be considered as "refu-
gee~" in the generally accepted sense 
of the term. The Government of 
Pakistan have been requested to in-
tern these Mizo groups and return 
tbem to the Indian authorities for 
necessary legal action against th""". 

(e) The Government have no .uch 
report so far. 

4085. Shrl Maheswar Nalk: Will 
the Minister of EdacaUon be pleased 
to state: 

(a) whether an Engineering Institute 
designed to turn out 480 middle level 
terhnicans annually will be set up at 
Faridabad with the Y.M.C.A. and West 
Germ.n Coll.boration and the Union 
and Punjab Governments; and 

(b) if so, the det.ils of the scheme 
and the ways and °means by Which the 
finances are proposed to be raised? 

The Minister of Education (Shrl M. 
C. Chalrla): (a) and (b). The Govern-
ment of India has agreed in principle 
to est;]blish an Engineering Institute 
at Faridabad f"r training of middle 
level technical personnel. The details 
of the scheme are being finalised by 
the Government of Punjab. 

The expenditure on the project will 
be shared between the Government of 
India and the Government of Punjab 
after taking into consider.tion what-
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